12.03.2025

COURT NO. 28

PRONOUNCEMENT OF JUDGEMENT

HON'BLE MR.JUSTICE AMIT SHARMA

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

AT 2.15P.M

1 CRL.A. 638/2014
MEGHRAJ SINGH

Through:
Versus
CBI
Through:
2 CRL.A. 768/2014
RAM KUMAR
Through:
Versus
CBI
Through:
3 CRL.A. 789/2014
RAM KUMAR
Through:
Versus
CBI

..... Appellant
Mr. Sushil Bajaj, Mr. Bhavook Chauhan,
Mr. Tushar Yadav & Mr. Aadithya
Aravindh, Advocates.

..... Respondent
Mr. Atul Guleria, SPP, Mr. Pankaj Kumar
with Mr. Aryan Rakesh, Advocates for CBI.

..... Appellant
Mr. Sushil Bajaj, Mr. Bhavook Chauhan,
Mr. Tushar Yadav & Mr. Aadithya
Aravindh, Advocates.

..... Respondent
Mr. Atul Guleria, SPP, Mr. Pankaj Kumar
with Mr. Aryan Rakesh, Advocates for CBI.

..... Appellant
Mr. Sushil Bajaj, Mr. Bhavook Chauhan,
Mr. Tushar Yadav & Mr. Aadithya
Aravindh, Advocates.

..... Respondent


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13�

Through:  Mr. Atul Guleria, SPP, Mr. Pankaj Kumar
with Mr. Aryan Rakesh, Advocates for CBI.
CRL.A. 653/2014 &CRL.M.(BAIL) 1035/2016

SATISH KUMAR .. Appellant
Through:  Mr. Sunil K. Mittal, Mr. Anshul Mittal, Mr.

Sameer Dawar, Mr. Vipin K. Mittal, Mr.
Kshitij Mittal and Ms. Khushi Aggarwal,
Advocates.

Versus

cstl . Respondent
Through:  Mr. Atul Guleria, SPP, Mr. Pankaj Kumar
with Mr. Aryan Rakesh, Advocates for CBI.

CRL.A. 652/2014 & CRL.M.(BAIL) 1034/2016

VIJAYPAL L Appellant
Through:  Mr. Sunil K. Mittal, Mr. Anshul Mittal, Mr.

Sameer Dawar, Mr. Vipin K. Mittal, Mr.
Kshitij Mittal and Ms. Khushi Aggarwal,
Advocates.

VErsus

cst . Respondent
Through:  Mr. Atul Guleria, SPP, Mr. Pankaj Kumar
with Mr. Aryan Rakesh, Advocates for CBI.



